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flTHE MINISTER oF TRANSPORT AND
COMMUNICATIONS (SHRI JAGIIVAN RAM):
There are eleven Superintendents—three in
Class I and eight in Class II, in Mysore Postal
circle at present. Two of these Superintendents
are working in R.M.S. divisions. Nine of the
eleven Superintendents can speak both in
Hindi and Kannada and of the remaining two,
one understands Hindi.]
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f[CONSTRUCTION OF PosT OFFICE
BUILDINGS IN MYSORE STATE

*386. SHRI SHERKHAN: Will the Minister
of TRANSPORT AND COMMUNICATIONS be
pleased to state:

(a) the number of Gram Panchayats which
donated land for the construction of post
office buildings in the Posts and Telegraph
Circle, Mysore State, during the years 1959-
60, 1960-61 and 1961-62; and
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(b) if the buildings have not yet been
constructed, the reasons therefor?]
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tfTHE MINISTER oF TRANSPORT AND
COMMUNICATIONS (SHRI JAGIIVAN RAM):
(a) Three Gram Panchayats have offered land
free of cost during the year 1960-61 for the
construction of Post Office buildings in
Mysore Post and Telegraph Circle.

(b) Gift deeds will be executed after the
suitability of the land is certified and clear
title of the property established. The
construction of buildings can 'only be taken
up thereafter.]

CENTRAL CONTROL BOARD FOR THERMAL
POWER PROJECT IN DELHI

*387. SHRI S. C. DEB: Will the Minister of
IRRIGATION AND POWER be pleased to state:

(a) whether the constitution of a Central
Control Board for a 60,000 K.W. thermal
power project in Delhi as provided in the
Third Five Year Plan has been finalised; and

(b) if so, how the Board will be

constituted?



